DELHI LEGISLATIVE ASSEMBLY
Bulletin Part-I
(Brief summary of proceedings)

Thursday, 13rd February 2014/01 Phalgun, 1935 (Saka)

No. 06

2.02 PM
1. 2.04 PM
2. 2.06 PM
3. 2.09 PM
4. 2.39 PM
a. 2.40 PM

Shri Maninder Singh Dhir, Hon’ble Speaker in Chair.
National Song - Vande Mataram

Dr. Harsh Vardhan, Leader of Opposition sought to know about the
notice of Calling Attention given by him under Rule-54 regarding alleged
misbehaviour with the women of African origin by the Law Minister of
Delhi Government. - :

The Chair stated that the aforesaid notice has been forwarded to the
Minister concerned for his comments and the Hon’ble Members will be

informed accordingly.

The Members of Bhartiya Janta Party were not satisfied with the Ruling
of the Chair. ;

They stood up on their seats and started raising slogans against the
Minister and came in the well of the House. -

They gathered around the Chair of Hon’ble Speaker.

The Members of Congress Party also stood up on their seats and

displayed pamphlets against the Government.
Sloganeering in the House.
Pandemonium in the House.

The Chair requested the Hon’ble Members.-to take their seats but they
did not relent.

The Chair adjourned the House fof 30 minutes due to disturbance
in the proceedings. ;

House reassembled.
Hon’ble Speaker in Chair.

The Members of Bhartiya Janta Party again stood up on their seats and
demanded that the Calling Attention Motion be allowed.

Shri Haroon Yusuf, Leader of Congress Party sought to know about the
notice of Calling Attention given by him under Rule - 54 regarding recent
attacks on the people of North - East region in Delhi. .

They waived pamphlets and started raising slogans against the
Government.

They came into the well of the House and gathered around the Chair of
the Hon’ble Speaker.

The Chair requested them to take their seats.

Pandemonium in the House.



()

The Chair adjourned the HBouse for 20 minutes due to disturbance
in the proceeding 4

House reassembled.
Hon’ble Speaker in Chair.

Papers laid on the Table:

Shri Arvind Kejriwal, Hon’ble Chief Minister laid the copy of
following papers (Hindi, English, Punjabi & Urdu version):

(i) Annual Report of Delhi Electricity Regulatory Commission for the
year 2011-12.

(i) Annual Accounts of Delhi Electricity Regulatory Commission for the
year 2012-13.

Pandemonium contd...

The Chair adjourned the House for 20 minutes and invited Leaders
of all the legislature parties for discussion on the aforesaid issue in his
chamber. <

House reassembled.
Hon’ble Speaker in Chair.
Pandemonium contd...

The Chair adjourned the House for 10 minutes due to disturbance
in the proceedings.

House reassembled.

Hon’ble Speaker in Chair. B

Motion Under Rule — 114 :

Shri Arvinder Singh Lovely moved the following Motion:

“This House resolves that Rule 277 & 278 of ‘Rules of Procedure and
Conduct of Business’ of Delhi Legislative Assembly be suspended”.

The Motion was put to vote and adopted by voice vote.

Pandemonium contd... '

Motion under Rule-114:

Shri Sahab Singh Chauhan moved the following Motion:

“This House resolves that Rule 293 of the ‘Rules of Procedure and
Conduct of Business of Delhi Legislative Assembly be suspended.

The Motion was put to vote and adopted by voice vote.

Pandemonium contd...

Due to continuous disturbance in the House, the Chair adjourned
the House for the day. '

592 The House adjourned till 2.00 PM on Friday, the 14tt February,
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Delhi

P.N.Mishra

13th February, 2014 Secretary
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